NI TEM NO. 84 REG STRAR COURT. 1 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (G vil) No(s).26192/2010

U. P. STATE BRI DGE CORP. LTD. Petitioner(s)
VERSUS
SURENDRA KUMAR DI XI T Respondent ( s)

(Wth prayer for interimrelief)
Date: 29/11/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. Lakshm Raman Singh, Adv.

For Respondent (s)
M. Unesh Babu Chaurasia, Adv.
M . Ani sh Kumar Gupt a, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Counter affidavit is to be filed before 17.1.2011.

(S. G SHAH)
REG STRAR

rd



